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PUBLICATION
BEFORE DEBTS RECOVERY TRIBUNAL JABALPUR AT 2ND & 3 RD
FLOOR SANCHAR VIKAS BHAWAN (BSNL BUILDING), NEAR HEAD POST
OFFICE, RESIDENCY ROAD JABALPUR 482001
0.A.No.103/2023
State Bank Of India ...Applicant(s)
Versus

| CLASSIFIEDS

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

(£ Zenith Fibres Limited

Regd. Office; 311, Marol Bhavan, Marol Co-Op. Ind. Estate Ltd., MV. Road, &ndheri (E}, Mumbai - 400055, Maharashtra, (India).
CIN; LA0100MH198SPLO054580 Tele: +51-22-40153860 E=-mail: mumbai@zenithfibres.com URL: woww. renithfibres.com
_EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 315T MARCH, 2025 |

_BUSINESS

pending hearing and disposal of the application for attachment of properties;

(iv) you shall not transfer by way of sale, lease or otherwise, except in the ordinary
course of his business any of the assets over which security interest is created and/
or other assets and properties specified or disclosed under serial number 3A of the
original application without the prior approval of the Tribunal;

(v) you shall be liable to account for the sale proceeds realized by sale of secured
assets or other assets and properties in the ordinary course of business and deposit
such sale proceeds in the account maintained with the bank or financial institutions
holding security interest over such assets.

You are directed to file the written statement with a copy thereof furnished to the
applicants and to appear before the Registrar on 30/09/2025 at 10:30 AM failing
which the application shall be heard and decided in your absence.

Notice is hereby given that the M/s TICKET UTILS INDIA PRIVATE LIMITED (the
Company) has commenced voluntary liquidation on 27™May 2025. The stakeholders of
the Company are hereby called upon to submit a proof of their claims, on or before 26™
June 2025, to the liquidator at the address mentioned against item 7 above. The financial
creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.Submission of
false or misleading proofs of claim shall attract penalties.

SD/-

companies, associations or individuals
advertising in its newspapers or
Publications. We therefore recommend
that readers make necessary inquiries
before sending any monies or entering
into any agreements with advertisers or
otherwise acting on an advertisement in
any manner whatsoever,

Date : 27.05.2025
Place : Vadodara

For Zenith Fibres Limited
Sanjeev Rungta |Executive Chairman) TIM: 00053602

urtder Regidation 33 af the 3EB1 (Listing Obligations and Disclosure Requirements) Reguiations, 2085, The hll
farmat of Statament of Financial Resuds are awalable on the Stock Exchanps's websiba at www, hseindia.com
(acrp Code: 514266) and an Campany's websits af Mipsaenithifbres comlimancial-resul s’ The Sama can
be accessed by scanming the OR code

Infutech Health Care ...Defendant(s) FOR THE ATTENTION OF THE STAKEHOLDERS OF R4, in Lakhs expect EPS)
To, TICKET UTILS INDIA PRIVATE LIMITED varter Ended Year Ended
1. Infutech Health Care Limited, a. E210 2nd Floor Crystal Plaza off new link 5r.
Road, Andheri West Mumbai 400053, Maharashtra. b. 340. Laxmi Plaza Laxmi RELEVANT PA BUSINESS OFFERS Mo el A AAEEN | 1oL U | AEA-HI0A | XTSRS A
Industrial Estate New Link Road Andheri West Mumbai 400053. Maharashtra 1. [Name of Corporate Person TICKET UTILS INDIA PRIVATE LIMITED Auditad Unauditad Auditad Auditad Aucitad
c. Shri Ganesh Chambers, Navlakha Crossing, AB Road Andheri West Mumbai : . i = Require Investment/ 1 | Total Income from Operations 1518497 149870 gE4.15 554590 3719.09
400053, Maharashtra . . 2. | Date of incorporation of Corporate Person| 27" August, 2012 Financial Bussines 7 | Net Profit/{Loss) for the period (before Tax
2. Mr. Manohar Lal Gupta, S/o Shri Uma Shankar Gupta R/o 9, Janki Nagar, NX 3. |Authority under which Corporate Person | Registrar Of Companies, Mumbai, Ministry Of 3 ' e ol R [65.58) 147.92 12.54 238.71 173.43
Indore 452001 is Incorporated/Registered Corporate Affairs Partner For Exceptional and/or Extraordinary iems)
3. Mr. Vinod Kumar Gupta, S/o ShriGyarsi Lal Gupta R/o 11, Janki Nagar NX, My — p : Infrastrucher Project, ot Prof +
Indore, 452001 4. [Corporate Identification Number /Limited U72300MH2012F TC234976 Fix Rot onl 3 | Net Profitf{Loss) for the period before Tax, (65.58) 147.92 22.54 23971 173.43
ﬁ. Mr. (I;(:jvind ESaZSOE);’?rg’ S/o Shri Fakir Chand Garg R/o 5 Anand Bagicha Agarwal Liability Identity Number of Corporate Person G::nuerﬂ:rgsc’:aga}lglle (after Exceptional and/or Extracrdinary items)
agar Indore. : - :
= M - s ) 5. | Address of the Registered Office and 28, YASHODHAN, JAYNAGAR, NEW OSMANPURA, e AT . 4 | Net Profit/[Loss) for the period after Tax, ;

g}jgn;.'\ﬁrgémggnge 2230258,(19 Shri Kulwantrai Mittal, R/o 330. A.D. Scheme No. 74-C, Principal Office (If Any) of Corporate Person | AURANGABAD, Maharashra, India, 431005 ;’::gﬁ;sc‘g,:tgoﬁépg (aftér Exceptional and/or Extracrdinary items] [53.91} 111.43 16.94 180.13 131.75
6. Indian Overseas Bank, Head office at 763, Anna Salai, Chennai And a branch inidati T o 1
at office among other at GT Road Lally Niwas. Jalandhar. 6. Iég?'g?;ﬁnpcgggencement date of the | 27" May 2025 9545492995 Total Comprehensive Income for the period

PUBLICATION P : 5 | [Comprising Profit/{Loss) for the period [after [49.57}) 111.43 24 66 184.47 139,47
Whereas, OA 103/2023 was listed before Hon'ble Assistant Registrar on 20/02/2023 7. | Name, Address, Email Address, Mr Vighneshwar Bhat 0050267146-1 taxk-and Other Comprehensive INcom]
Wréereas ’;,hlS ?’gn;‘blefmb%gjrp'gisiltodlssue Ptubllcaftlon on the S?Itﬂ Agpltl,?atl;n Telephone Number and the Registration | REGISTERED ADDRESS and CORRESPONDING - T i 3 354 3544 g 3944
50,54,81.665.39 ot on 26.12.2022. With expenses and Tutire mibrest (Application Number of the Liquidator ADDRESS WITH IBBI: No 20, Vishnu TOWERS, “n T el el e e St A B e S W S
along with copies of the documents etc. annexed) 1°"LOOR, 9™ CROSS, J.P. NAGAR 1°" PHASE, IM PORTANT 7 | Earnings per equity Share (of Rs. 10/- each)
In accordance with subsection (4) of section 19 of the Act, you, the defendants are BANGLORE-560078 (Mot annualised) (1} Basic{Rs:) {1.37) 2.83 0.43 4.57 334
directed as under:- . . . ; i ; T 5
(i) to show cause within thirty days of the service of summons/Publication as to why E-mail: bhatvighnesh@gmail.com V\éhnsri.cgre S tak?tn. prlotr to ac.glep:[[ance.?f (2) Diluted (Rs.) {137} 2,83 0.43 4.57 3.34
relief prayed for should not be granted; Ph: +91 95902 52851 at Ve |5J|[n9t00p\_/r,h| |s|n(élpossE| ¢ Ovem Motes :
(ii) to disclose particulars of properties or assets other than properties and assets Membershio No: IP-N01190 S contents. Ine Inaian EXpress (r. F ’ o .
(iii) you are restrained from dealing with or disposing of secured assets or such other g No- h contents. nor | d Company at ils meeting held on May 27, 2025, :
assets and properties disclosed under serial number 3A of the original application, 8. | Last date for submission of claims 2%6™ June 2025 Suc Codn ents, nor I?r ?nty 088 (:f ama%ﬁ 2. The abowe is an extract of the detailed format of Statement of Financial Resuls filed with the Stock Exchange

Incurred as a result or transactions wi

SIMPLEX INFRASTRUCTURES LIMITED
CIN-L45200WB1824PLCO04860
Reg No: IBBI/IPA-002/IP-N01190/2021-2022/13985 Ragd Office: "SIMPLEX HOUSE', 27, Shakespeara Sarani, Kolkata - 700017
Email id-bhatvighnesh@gmail.com Phone: +81 033 23011600, FAX: 033 2280 1468
i E-mail; secretarial legal@simplexinfra.com « Website: www.simplexinfra.com

PS IT INFRASTRUCTURE & SERVICES LIMITED NOTICE OF THE EXTRA-ORDINARY GENERAL MEETING OF THE COMPANY,

Given under my hand and seal of the Tribunal on this theday of 23 May 2025.
By order of the Tribunal.

Mr. Vighneshwar Bhat
Insolvency Professional

Sd/-
Registrar
Debts Recovery Tribunal, Jabalpur

CIN : L72900MH1982PLC027146 CUT-0FF DATE AND E-VOTING INFORMATION
SANDEEP (INDIA)LTD o ' .
CIN: L51491MH1982PLC350492 Regd. Office : 308, B2B Agarwal Centre, Near Malad Industrial Estate, Motice is heraby given that an Extra-Ordinary General Meeting (EGM) of the Members of M/s. SIMPLEX
301 PL899/F, CORPORATE AhENA, PIRAMAL NAGAR ROAD, GOREGAON WEST, Kanchpada, Mumbai:.4000(?4 Em?il : psitinfra@gmail.com, Website : www.psitinfrastructure.co.in INFRASTRUCTURES LIMITED (the Company) will be held on Monday, the 23rd day of Juna, 2025 at
MAHENDRA GARDENS, MUMBAI- 400062 Statement of Audited Financial Results for the Quarter and Year ended 31st March 2025 12.30 PM through Video Conferencing (VC)/ Other Audio-Visual Means (OAVM) to transact the business
AUDITED FINANCIAL RESULTS FOR QUARTER AND YEAR ENDED AS ON 31ST MARCH, 2025  (omt in 000) (Rs..in Lakhs) as set out In the Notice of the EGM In compliance with the applicable provisions of the Companies Act,
Quarter ended Year Ended Quarter Quarter Year Year 2013 (the Act) read with Rules thereunder and General Circulars dated Bth April, 2020, 13th April, 2020, 5th
PARTICULARS 31-Mar-25 | 31-Dec-24 | 31-Mar-24 | 31-Mar-25 | 31-Mar-24 ended ended ended ended May, 2020, 13th January, 2021, 14th December, 2021, 5th May, 2022, 28th December, 2022 and 25th
Audited | Unaudited | Audited Audited | Audited :‘; Particulars 31stMarch| 31stMarch | 31stMarch | 31stMarch September, 2023 issued by the Ministry of Corporate Affairs (collactively referrad to as ‘'MCA Circulars’) and
Total income from operations(net) 330010 | 59,371.91| 2428024 | 2,06,995.84] 46,927.59 ' Azg_z:s - Azg_zt“ - Azg;ts - Azg.zt“ - the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 ('Listing Regulations®) read
Net Profit/ (Loss) for the period (before Tax, Exceptional and Extra ucite ucite ucrte uctte with SEBI Circular dated 13th May, 2022 and 5th January,2023and 07th Octlober, 2023 ('SEBI Circular )
ordinary items) 2,664.51 | 58,794.94 | 20,990.96 | 2,04,624.82| 42,222.52 1 | Total Income from Operations (Net) 17.04 685.03 17.04 | 2,071.82 without physical presence of Mombars at a commaon vanua,
Net Profit/ (Loss) for the period before Tax (after Exceptional and Extra 2 | Net Profit / (Loss) for the period (before
ordinary items) 2,664.51 | 56,794.94 | 20,990.96 |2,04,624.82| 42,222.52 Tax, Exceptonal andlor Exiraordinary fems | 870 | (1,04159) | (57.62) | (2,730.41) In terms of MCA Circulars and SEBI Circular, the Company has completed dispatch of Notice of the EGM
Net Profit/ (Loss) for the period after Tax (after Exceptional and Extra 3 | Net Profit / (Loss) for the period before of the Company, inter alla, containing the Explanatory Etal:_ﬂmnn'l pursuant 1o section 102 (1) and section
ordinary items) 2.217.11 | 50,329.41| 16,912.66 | 1,75,794.04| 36,449.71 tax (after Exceptional and/or 110 & Rule 22 of the Companies (Management and Administration) Rules, on 28th May 2025 through
Total Comprehensive Income for the period (Comprising Profit/(loss) Extraordinary items 8.70 | (1,041.59) (57.65) | (2,730.41) alactronic mode only to those membans whose e-mall addresses are registerad with the Company/Registrar
for the period after tax and other Comprehensive Income (after tax) 2,217.11 | 50,329.41| 16,912.66 | 1,75,794.04| 36,449.71 4 TOt?LCgmp"?hen;'VGf:?iome ;‘ort:]he & Share Tranafer Agent (RTA) or Depository Participant(s). The requiremant of sending phyaical copias of
Eqwty Sha(re Clag_ltal éFacT V«’:l_lue IES 10) i e bl 32,450.00 | 32,450.00] 32.450.00 | 32,450.00 | 32,450.00 gee:ﬁ)d[(;frtzargz?a;%|0§h2$8) o the Notice of the EGM has been dispensed with vide aforementioned MCA and SEBI Clrculars. The aloresaid
eserves (excludin evaluation neserve as snown In the balance
sheot of previous y%ar) 2.20,070.58] 44.286.00 Comprehensive Income (after tax)] 2321 | (1,041.59) (43.14) | (2,043.21) d;:chumsnntu aéa avallable on the wgbat;::d n}.'ulhﬂ Company l::] w;;rw,llmplninlm.:?n; and on |h:’ mhaslma
Earning Per Share in Rs (of Rs. 10/-cach) 5 | Paid-up Equity Share Capital of the Stock Exchanges viz, www,bse .com, www.nseindia,com, www.cse-Iindla.com an Lat
(for continuing and discontinued operations) (not annualised) I g:t?]ce \E/aIUf of Rs 10/- each) 5,376.00 5,376.00 15é:397()66(310 15,9\1776.5%0 m.“ﬂtl:llﬂ.l"llﬂl.ﬂl‘.‘ll‘l‘l.
Basic 0.68 15.51 5.21 54.17 11.23 ? Ea":rr]g Iggll)S/hare ibefore Extra-Ordinary (1,990.64) | (1,947.50) The Notice and Explanatory Statement will be avallable for inspection in electronic mode from date of
Diluted 0.68 15.51 5.21 54.17 11.23 items) of Rs 10/- each (for continuing circulation of this notice up to the date of EGM. Members are requested to write to the Company on
Note: and discontinued operations) secretarial legal@simplexintra.com for Inspection of the sakd documaents.
1. The above is an extract of the detailed format of Quarterly and Yearly Financial Results filed with the Stock Exchange under Regulation 33 of (i) | @) Basic 0.043 (1.937) (0.080) | (3.801) Instructions for remote e-voting and E-voting during the EGM
the SEBI ( Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly and Yearly Financial Results are b) Diluted 0.043 (1.937) (0.080) (3.801) .
available on the Company's website www.sandeepindia.org and on the website of Calcutta Stock Exchange. The same can be accessed by Notes : In Compliance with Section 108 of the Companies Act, 2013 read with Rule 20 of the Companies (Managemant
scanning the QR code provided below: 1.The above is an extract of the detailed format of Standalone Audited Financial Results for the and Administration) Rules, 2014 as amanded from tima to time the Sacretarial Standard on General
2. The above results have been reviewed by the audit committee and thereafter were approved and taken on record by the Board of Directors quarter and Year ended 31st March 2025 filed with the Stock Exchange/s under Regulation 33 of Meatings("SS5-2") lssued by The Instilute of Company Secretaries of Indla and Regulation 44 of the SEBI
at its meeting held on 27th May. 2025 the SEBI LODR Regulations, 2015. The full format of the Audited results for the Quarter and Year Listi it the C I idl its Memb the tacility 1 isa thalr vel '
g Y. e ended 31st March 2025 is available on the Company website "www.psitinfrastructure.co.in" and isting Regulations, the Company Is providing to its Members the facility to exercise their vote by electronic
For Sandeep (India) Limited on the Stock Exchange website i.e. www.bseindia.com. means in respect of the business to be transacted at the EGM and for this purpose, the Company has
Rashimi Dalos appointed National Securities Depository Limited (NSDL) to faciiitate voting through electronic means,
Managing Director Member holding shares in physical form or dematerialized form as on the "Cut-off date” |.e Monday, 16th
Date: 27.05.2025 DIN: 01347367 Juna 2025, can cast their voles alectronically through electronic voting system ("Remote e-voting”) of NSDL
Place: Mumbai For PS IT Infrastructure & Services Limited at www.evoting.nadl.com.,
Place: Mumbai _ Kawarlal K. osjﬁg The detalled instruction for remaote a-voting are given in the Notice of the EGM. Members are requested 1o
Date: May 27, 2025 e Managing Director note the following:
SANMIT INFRA LIMITED . a) The Special Resolution as set out In the Notice of the EGM will be transacted through voting by
CIN: L70109MH2000PLC 288648 Yaan Enterprises Limited electronic means only.
Req office Address: 801 MAKHIJA ROYALE, 6TH FLOOR, SN, ROAD, Khar (W), Mumbal, Maharashira, india, 200052 3
Ernail id: sanmitinfra@omailbcom , Websibe: wwesanmitiniralid.com, Tel No; 02267429100, Regd. Office:- Shop-10, PL-22 Lakharss Dolptin, SEC-13, Mow Parnal ko Mumbai, Raigarn | Maharashia-2 10206 b) The Remate e-voling periad commences m.mmday‘ 19’:?_1 June 2059 &t 4.00 Al-and. ends on Sunday,
L A s : : : 22nd June, 2025 at 5.00 PM. Remote e-voting module will be disabled by NSDL for voting thereafter,
AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 31st MARCH 2025 L 1943PL  Websibe: www. yaanerierprises.oom, e-mail; france & yasnenienrises com : ;
Once the vole on a resolution |s cast, the Member cannot modify it subseguently.
Standalone (in lakhs) Statement of Audited Financial Resulis for the Quarter and Year ended 31st March, 2025 | The facility of E-vot : nall Slaar b e Silabla durina e Mot e Nt
B E {Fs in Lakhs excegt per chere data) C e facility of E-voting system shall also be made available during the Meeting and the Member
Particulars Ended | Ended mEll ETHI | :rTa:l Standalone attending the Meating, who have not cast their vote by Hemote e-voting shall be eligible to cast their
31.02.202501.12.2024 |11.00.2024 11.03.2025 31 03,2024 . Usniat Endsd Yo Ended] Year Endad vota through Evutlng dl.!rlng the meeting. Thea voting right of Members shall h&_pmpurﬂu-nal& to their
i = Particulars
Tatel [ncome from operasons (net 4,609.14 | 3.647.13 | 2.248 35 |14,681.55 | 9.664.64 e [ e | aan | htaas | oits share of the paid up equity share capital of the Company as on the Cut-off date, |.e Monday, 16th June
Nt Pralil |/ [Loss) from ordnary aciibes befare tax 71898| =258| GSB72| e26.15| 60595 PP TR R T T 2025
et Prait / {Loss) from crfinary aciiilies: afler tax 158.08) a2 | S370) 15585| 44660 —— -~ - d) The Members who have cast their vole(s) by Remote e-voting may also attend the EGM but shall not
et Pl M oai) o e mesiod Bakors da Total income from opesations {net) 24411 17386) 19287 | 55050 50299 be entitled to cast their vote(s) again at the EGM.
izter Extracrdinary fams) 21608 5258 se72 | 25| EOSOS Mat Profil / (Loss) for the penod {belare tax, _
Net Frafl | (Loss) for e panod afier tax [aher Exraominary fems) TER Ea 500 370 CEOL|  A4EEE Exceptional [tem) 0 A 059 o E1 a0 3 BT7.51 g) Any person who acquires sh;rﬂa of the Company and becomes a Mmbar of the Company after
Pakd T E.l:|..|"|' 5"3“3 cam |F3’¢'E! i B4 I:"E'“ h:ll.-n'l' Sm| 1500081 1.580.08 | 5E0.08 | BA0.0H | 5A0.[E Het PI'-.".”'I1 | |:L|:|55_'| 1|:|r i F‘Eﬂ:ﬂ ﬁ'ﬂer EEﬂﬂlng.l]l IhE f‘-l-l:‘lhl::ﬂ -ﬂnd hﬂ|d|l‘lg Ehﬂl"ﬂs a5 DHI"IB mﬂﬂ datﬂr mﬂ_‘y’ Db‘tﬂﬂ” thﬂ U.Eﬂr ID Enﬂ ﬂaﬂsrllllﬂrd
Reseniss fexcluding Revallsfion Ressrve as shown in the | Exceptional tem (before Tax) S246)  253] s8S1| 2] GTST iy secing & Iacueet al SVOREINBINTO-AN EOWSIES 118 [Eaom I SNy FCIRArac Wit ot f
Balanoo Shoet of provious yedar) 2 086,64 | 1.987.15 Mat Profit | {Loss) for the period After Tax a-voting then the axisting User ID and Password can be used for casting their vote. A parson who is
Esmings Per Share [belore axireomingry items) (of Rs. 1- each) iafter Exceptional items) 2268 18,83 2517 4585 20,03 not a Member as on the Cut-off date should treat the Notice of the EGM for information purposes only.
Basic: 0.10 002 .03 910 0.28 Total Comprahensive Income for the penod The login credentials used for E-Voting may be used 1o attend the EGM through VC/OAVM,
[ Diluted: 010 ool ool 010|028 (Comprising profit’ (loss) and ather T ? s
£l e - & Com has appointed Mr. Atul Kumar Labh, Practising Company Secret FCS - 4848 /| CP -
Earnings Par Share (afiar eximardmary bams) |of Rs. 1/- sach) LB MONERT: 1P KA R0 graind s i il D de.2 ’ 3238) Ku{p::ti to H;pas the Scrutinizer, to scrutinize the eﬂutingp;n{ms in :Ira.fr and 'l'rﬂ.nspl-rarﬂnt
Basic L T 003 00|  oes| | Equty Share Capital 310.00 31000} 31000 ) 31000 ) 31000 Hrkie ' '
Diluted - 010 0.02 £.03 .10 0.28 Other Equity {exchuding Revahuation Resarva) ; ) !
Notes: as shown in the Audited Balance Shest of g) Incase of any queries / grievances connected with Remote e-voting and e-voting during the meeting
1. 'Ir:";j E'h'ﬁhi: ;Fﬂ*k’““ETh:' the da;“'”#”’ﬁ:ﬂ:”;"“ﬁﬁé ’;;‘élﬁ'.ﬁé th G'?E'Ii.“ﬁ.’ and I}:E[’:l“"g-‘d “EH'":“ 3, ME':'E:E‘j F'E"E""ﬂ!‘ﬁ ;Eﬂr e = - - - 1460 100.81 you may refer to the Frequently Asked Questions (FAQS) and ‘e-voling user manual' for Members
fhed it ck Exchangas under Ragulaban 33 o | [Listimg Cbligalions a wolosuna Hagquiramarits aminas Bhare (ol Bs. 10 - each i i : i
Reguiations, 2015, Tha Rull farmat of the financal results [(Consolidated & Slandatona) for the quaster- and year {far ,;Etﬂ,_ﬁl,[,g and éliSD:IJI'ﬂEId I:IFIE'IE'IHI::IHE:I available at the Downioads Section of www.evoting.nsdl.com. Members who need technical assistance
ended March 31,2025 are available on the Company's website and also on the Stock Exchange wabsite Baskc 574 Y YT T T8 ﬁﬂm'ﬂ“ﬂ “’Emmllnﬂ ;“ﬂ?SdEE”d fh;ﬂqgﬂﬁit ET a‘%ﬂrﬂ@;ml-m“ﬂfml ml‘:gg?_?um or anm
W, Bepindia.com _ _ : r. Amit Vishal, Asst. Vice President / Ms. Pallavi Mahatre, Senior Manager from , 301, 3rd Floor,
2 1';'Et“lI‘;ti’f“;:sﬁn'{'i'fa'ﬁ;rm'?ﬂ 3:1 ﬁ.iﬂ'ﬁ;ﬁl?d Eﬂﬁ'a:‘:'af ‘é‘"ﬁ""“ﬁ ant appraved by tha Board of Diractars ::t':t_m .74 i DA 1.4d 1.58 Naman Chambers, G Block, Plot Mo- C-32, Bandra Kurla Complex, Bandra East, Mumbai- 400051 at
3. This slatemant has becn prepared in accordance with the Companies (Indidn Ascounting Standards) Rudes, F}el:'l:r . ol o thie detsilad format of Cluariedy financia) resuts for the guarker and Yaar endad 3151 Manck 2005 fied with ih O A I SIS K A T O IR0 (1 LI TICL % A
25 (lnd AS) prascribed under Section 133 o the Compansas Acl, 2013 saad with Lhe Companies {indEan Ne-above = an exraci o the uarafy fnancid QuEmar & raar d ' dnihe i
Acoounting Slrandard} Rules, 2015 and Companies |||-u,1.'=||-||:I Agcounting Standard) Bules, 2076 5 Stock Exchanges unded Raqulation 33 of the SEBH (Listrg Obbgalions and Desclosuras Aequinaments) Rapuiatans, 2015, Tha fill Members who have not FE'HIEtEFHd' !halr emall addresses are requesied to mglﬂm their email addresses
4. Figures have been regroupsd and resrranged whirover necessary forrmal ol the aloresaid Quarserly Audiied Financel Resubs s mvaitable on o Stock Excliange website of BSE o sww besindia.com and with their respective Depository Parlicipant(s) and Members holding shares in physical mode are requested
, : Clomparny’s wibriie ol wwi yaanerieprises com to register/update the emaill address with the Company at secretarial.legali@simplexinfra.com along with
For Sanmit Infra Limited Far and on behall of the Boand of signed request letter mentioning name, address, folio no., mobile no. and email id of Member, scanned
AT EEE"‘ Yaan Enterprises Limited copy of PAN card and self attested copy of any address proof{ i.e, Aadhar, Driving License, Passport, etc)
s s Ml HEHE:F:.L? ni:eu':qﬁ Sdl- in support of address of the Mamber as registered with the Company to receive tha EGM Natice.
2 Mr. Ranjith Soman
Uate © 28th May, 2025 DIN : DD5B6770 Place: Mumbai Chalrman, Mam:wﬁg Direcior For SIMPLEX INFRASTRUCTURES LIMITED
DATE : 27.05.2025 {DAN:01 714430 ) Sd/-
B. L. BAJORIA
. = . Place : Kolkala SR. VICE PRESIDENT &
VINDHYAVASINI STEEL CORPORATION PRIVATE LIMITED (In Liquidation) Dated : May 27, 2025 COMPANY SECRETARY

E-AUCTION- SALE OF ASSETS UNDER IBC,2016

Date and Time of Auction: 16" June 2025 (Monday) from 12:00 PM to 03:00 PM 1
E-Auction of Vindhyavasini Steel Corporation Private Limited (In Liquidation) as Sale as Going Concern or Assets on Standalone Basis forming part of Liquidation Estate PBM POLYTEX LIMITED
under section 35(f) of IBC 2016 read with Regulation 32(a), 32(b) & 32(e) of liquidation Regulation. E-Auction will be conducted on "AS IS WHERE IS, AS IS WHAT IS, (CIN: L17110GJ1919PLCO0D4SS)
WHATEVER THERE IS AND NO RECOURSE BASIS". Registered Cffice: Opp. Railway Station, Pellad, Dish Anand, Gujaral - 383450
The sale will be done by the undersigned through the e-auction platform: https:/ibbi.oaanknet.com/eauction-ibbi/home (Amount in INR) Phone ; (02697) 224001, 224003 Stores : (02697) 224005 Sales ; (02647 224006 Email : pbmiflpalodiagroup.com website : wew pbmpalylex com
Extract of Audited Financial Results for the Quarter and Year ended 31st March, 2025.
Options Assets Reserve Price EMD Incremental Bid Amount |'Rs.rl11. Lakhs except EPS)
Option A: Sale of Corporate Debtor as Going Concern 5L | Particulars o STANDALONE I || S _ CONSOLIDATED
(Under Regulation 32(e) read with Regulation 32A of THE IBBI (LIQUIDATION PROCESS) REGULATIONS, 2016) Mo, Quarter Ended Year Endad Quarter Ended Year Ended
Date and Time of Auction: 16" June 2025 from 12:00 P.M. to 01:00 P.M. 332025 | 3IV2024 | 31132025 | 3132024 | 31/32025 | 310312024 | 313/2025 | M1/32024
Options Assets Reserve Price EMD Incremental Bid Amount T . j.ﬂl.ll.'lltElﬂ i“‘ﬂ'fef'f &= Mm:llteg} E ;{ﬂ"'djEEE" .L.l:,'ﬂ"uy Ffd:' - !ﬁ“;d“':ﬂid:'h 2 :Audltfd:l}_ E {A"dlfem_
& Bae of © > Debtor Vindh  Stel C i Rs 8.89.00.000 25 88.90.000 25100000 1 | Tofal income from operations 4 956.13 530573 | 1781873 | 1960042 50089 68 B0 | V9T | 1957044 R qu
ale of Corporate Debtor Vindhyavasini Steel Corporation s.8,89,00, 5.88,90, s.1,00, B T o T Rl WA S e | s L | IBAGRGEL [ BEmE | R SRR AN | O
Private Limited, as a going concern basis under Regulation 32 £ P-Lﬂrprﬂlj‘: / I.Lﬂsa,l for ||r'IE an?'Ei' _ {14380} B1.77 (530.03) [B38.91) [38.08) 34 6B (3497.80) [550.83) h )
(e) of Liquidation Regulations, 2016), (except PUFE {E: :'“"'n:'lf‘:‘ "'”'_:'EE:":ETJ"”“E' i
Transactions) . racroinay iems)
Sale of an asset of a Corporate Debtor on a slump sale basis (Under Regulation 32(b) of THE IBBI (LIQUIDATION PROCESS) REGULATIONS, 2016) 3 | Med profit ! (Loss) for the period {14.3.80) B1.77 {630.03) (B36,91) (98.0B) 3468 19597.90) [B59:89}
(The auction for Option A shall take place first and if the auction remains successful for Option A, befors tax (after exceplional andior
the auction process for_option B sh_aII stagd cancelled automatically without any further notice) Extracrdinary itams) '
. Date and Time of Auction: 16” June 2025 from 01:00 P.M. 4o 02:00 P.M. & | Net profit | {Loss) for he pariod (106.51) 6356 | (467.82) | (62063) |  (42.36) 2832 | (#4379) | (64533
B | Entireassetsi.e. Land & Building admeasuring 12.34 acres, inclusive of|  Rs.8,89,00,000 Rs.88,90,000 Rs.1,00,000 after tax {after axceptional andior
the 1,10,598 Sq ft, shed located at Gut No- 59,60/1, 61/1, 708,708 & 710, Exiracrdinary ilams)
village-Biloshi & Vasuri Khurd, Tal. -Wada, District- Palghar = = . :Imr A —
ol comprenensive income | loss for
Sale of an asset of a Corporate Debtor on a standalone basis (Under Regulation 32(a) of THE IBBI (LIQUIDATION PROCESS) REGULATIONS, 2016) y it | i g T i -
(The auction for Option A or Option B shall take place first and if the auction remains successful for Option A or Option B, ﬁ?tll:l-.inm..[ﬁ T;ﬂt?:?xf;ig J-’;'.ILI:’EE:I (Rt} 0 Ly T8 (346} o6 1461.23; =)
auction process for Option C & D shall stand cancelled automatically without any further notice) 2 EREL
Date and Time of Auction: 16" June 2025 from 02:00 PM. to 03:00 PM, | Eonpehiangia Cama (e knd)]
C |Land & Building (excluding shed) admeasuring 12.34 acres| Rs.751,00,000 | Rs.7510,000 Rs.1,00,000 [ EHO-R COUL Shane cap i bET 2 A . N VL 68790 . et | Ghi
located at Gut No- 59,60/1, 61/1, 708,708 & 710, village-Biloshi & T | Resarve (excluding Revaluation 0.00 000 [ 1057300 | 11.358.27 .00 000 [ 1078322 | 11,124.44
VasuriKhurd, Tal. -Wada, District- Palghar Reserve] as.shown in audied
balance sheat
D |Shed Structures: 1,10,598 Sq ft Shed at Gut No- 59,60/1, 61/1, Rs.1,38,00,000 Rs.13,80,000 Rs.50,000 2ok E e
| 708,708/2 & 710, village-Biloshi & Vasuri Khurd, Tal. -Wada, b F?f;'"ﬁ W;H'{f';r 5"'""_E
of R5.10 g3 [ DontinEng -and
Note-Interested Applicants may submit their EOI for the sale of Assets of the Company along with the prescribed EMD fee as per the terms of the invitation. For eligibility and detailed terms & el L ) { g
= 4 rvieed o DTS, P . discontinued operatsans)
conditions of the EQI, visit https:/ibbi.baanknet.com/eauction-ibbi/home or send an email at cirp.vvsppl@gmail.com . - e
Other Points:This Sale Notice shall be read in conjunction with the E-Auction Process Document containing Brief of the Assets, online E-Auction Tender Form, General Terms & Conditions of I : _Ellr:lﬁflf_-lE_ (1.5} | E'_ﬁ_f :_E%E-}_ LEL ) (0 EE'_:I_ 041 (6.43) [EI.E:EL
1E-$huct|0n Sale which are available onthe wgbsﬂe https://|bb|.bganknet.com{eauchqnqbb|/home grthrough the maill, cwp.v_vsppl@gmall.com a.nd Contact Number +919284325919. | b) Diluted (1.55) .E"_?F_ & _'3_"?’4'_. |'E|_1. 5) I'I]EE'I . 041 . _,;ij__ﬁ_l. (8 35,_
.The Soft copy of EOI documents along with all the annexures is compulsorily required to be mailed to cirp.vvsppl@gmail.com on or before 5:00 PM on 07.06.2025 The hard copy of EOI ; - ; . : ST F IR e
document should be sent to the office of the Liquidator in a sealed plain envelope superscripted as “Expression of Interest for participating in e-auction of Vindhyavasini Steel Corporation Private Notes : [1] The above financial results have been ff*ﬂe'f-'ﬁ'j by mﬂ.-ﬁ-”dft Cormmittes an d thereatter al:'|3'“:"-"3;5"I1:'!g' the E'D_'ﬂfd ot Dlmﬁtﬂ‘-'? of the C{'mﬁ'ﬂ-’_'ﬂ.n' In Eheer
Limited (under Liquidation)”, containing a complete set of the EOl along with the annexures at the below-mentioned address by speed post/ registered post or by hand delivery to be reached. reepactive meatings held an May. 28, 2025, The Audit as required under Regulalion 33 of the SEB| (Listing Obligation and Disdosura Reguirements)
2 Last date for submission of EMD: 12.06.2025, Inspection of assets: 07.06.2025to 10.06.2025 Requiations, 2015 has been completed by the statutory auditors of the Company and the related rapart is being submittad to the concemed stock exchanges
3.E-Auction shall be conducted between 12:00 PM to 03:00 PM ST on 16.06.2025. [2] The financial results for the quarter and year ended March 31, 2025 have been prepared in accordance with the Companies (Indian Accounting Standards) ’
4.Prospective bidders shall submit an undertaking thatthey do not suffer from any ineligibility under section 29A of the Code to the extent applicable and thatif found ineligible at any stage, the Rules, 2015 (Ind AS) prescribed under Section 133 of the Companies Act, 2013 and ofher recognised accounfing practices and policies fo the exient
earnest money deposited shall be forfeited. applicable. [3] The above is an extract of the detailed format of financial results for the quarter and year ended March 31, 2025, filad with the Stock Exchanges '
5.Address for submission of EOI: Plot no 72 Opp Dew Trinity Hospital, Anjaneya Niwas, second floor, Hindustan Colony, Wardha Road, Nagpur, 440015. Serh 'F-Iu iation 33 of he: SEBI (Lisking and Ot ) Hopthatatal b} Requlations. 2015, The full formal ‘“'] F""“—.‘r:i'lf.'-'ﬂ R B be avrail Ne-:n_tl‘;é
The Liquidator has the right to accept or cancel or extend or modify etc. any terms and conditions of the E-auction atany time. Liquidator has the right to reject any of the bid without giving an il l_""r & heguiatar _' & il IEng o N LAkl E; Equm:,lman s e-gu_: 0N5, eV, Theduibionmal ofing FNanCiat ResURS & avaiais
reasonS. Sdf Stock Exchangs websie www.bseindia.com and on the Company’s websile www. pbmpolytex com
MEGHA AGRAWAL For and on behalf of Board of Directors
Liquidator in th tter of Vindh ini Steel C tion Private Limited i
Date: 2.05.2025 o e B B1 Regn. No.: IBBUIPA-001/IP-P01456/2018-2019/12272 ooty vkl
N AFA validity -31.12.2025 "
Place: Nagpur Correspondence Address: Plot n(k 72, Opp ?l?w Trinity H%sfri\ital, - Gopal Patodia
. njansya Miwas, second oot Place: Vadodara Managing Director Tnaneialaun,
Hindustan Colony Wardha road, Nagpur 440015 - . f {EsE.Com
meustan e onI)E,m';illr: c?r:.)vavspp?g@%ur:iail.com Date; 28.05.2025 E bt DIN: 00014247 rlm'lEIIIE i o

.. ' .. . epaper.financialexpras&.-mn‘. .
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EAM rcvocs vore

Tenders are invited for supply of 22 KV & 11 KV Dry Type, CRGO,
Copper Wound Indoor Type, Distribution Transformers through
e-tendering process with Estimated Cost of Rs. 2376 Lakhs
against MSEDCL advertised Tender on website vide No. MMD/
T-HTM1-07/0525 due for submission on dtd. 09.06.2025.

For details please visit website: hitps://fetender.mahadiscom.in/
eatApp/

HO PR 14425

Maharashira

Chief Engineer (MMD)
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i sl investor relations@asianpaints.com
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